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CIRCULAR

It is impressed upon all th
e Ld. Judiclal Officers under
transfer that they can retai
retain one

orderly alongwith them, wh
’ 0 Is currently attached with th
em, to their transferee
station.

FL.n’cr.\ermore, they should simultaneously move an application to the office of th

within two days of their transfer, intimating therein, that they have taken along a ::cfl‘dersigned
(a.longwith the Official's name, Father's name and Employee Code) and furtgl'jmer :e Z;’deﬂy
him/her to be attached with them at their new place of posting. However, this ci::‘:larr: rfa:;
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: (GIRISH KATHPALIA)
Principal District & Sessions Judge (HQs), Delhi

qqé'/ 993
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__/T&P/Admin-I11/Central/THC/2022 Dated, Delhi the

31 ki

Copy forwarded for information to :-

The Registrar General, Hon’ble High Court of Delhi, New Delhi

The Principal District & Sessions Judge, Central/East/South/North-West/New Delhi/South-
Easl:/Soum-West/West/RACC/Shahdara/North-East/North/DeIhi.

The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi.

The Director Administration, Delhi Judicial Academy, Dwarka, New Delhi.

The Officer Incharges, Administration  Branch, Central/East/South/North-West/New
Delhi/Soum-East/South-West/West/RACC/Shahdara/North-East/North/Delhi.

All the Ld. Judicial Officers, CentraI/East/South/North-West/New Delhi/South-East/South-
West/West/RACC/Shahdara/North-East/North/DeIhl.

The Administrative Officer (Judlclal)/Branch In-Charge, Administration Branch, Central/ East /
South/ North-West/ New Delhi/ South-East/ South-West/ West/ RACC/ Shahdara/ North-East/

North/ Delhi
The Branch Incharge, R&J, Tis Hazarl Courts,

Layers.
_ Web Site Committee, Hindi/English, Tis Hazarl Courts,

the official Website of District Court.

Delhi with the direction to upload the circular on

Delhi for uploading the said order on
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O/o the PRINCIPAL DISTRICT & SESSIONS JUDG (HQs)
DELHI
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